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(c)    whether it is a fact that Sri Lanka,   
the major rival of India   in   respect   of   tea 
trade, has already decided to set up a similar 
corporation ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI 
A. C. GEORGE) : (a) The Tea Trading 
Corporation of India Limited has been 
registered as Public Sector Company on 
21.12.1971 at Calcutta. It will be managed by 
a Board of Directors of whom 3 will be non-
officials and 6 will be officials. This 
Corporation will undertake commercial 
operations mainly for marketing of tea in 
India and abroad and is conceived to benefit 
the tea industry and increase export earnings. 

(b) Yes, Sir. The Managing Director of 
the Corporation has been appointed and he 
has taken over charge on 4.10.1972. 

.(c) The Government of Sri Lanka have 
also set up their National Tea Company. 

IMPORT OF NATURAL RUBBER 

543. SHRI G. GOPINATHAN NAIR : 
Will the Minister of FOREIGN TRADE be 
pleased to state : 

(a) whether natural rubber had' been 
imported during the last three years; and 

(b) if so, the names of the importers 
and the quantity imported by each of them 
during the above period ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI 
A. C. GEORGE) : (a) Natural rubber 
(Hevea) has been imported during ihe period 
1969-70 to 1971-72 as shown in the table 
below : 

Year Qty. Value 
(tonnes) (Rs. lakhs) 

1969-70 I35t2 537 
1970-71 1824 66 
1971-72 405 13 

(b) Names of the importers and quantity 
of natural rubber imported by each of them 
are not available as the Foreign Trade 
Statistics are compiled for the country as a 
whole and not importer-wise. 

DISTRIBUTION OF   IMPORTbU 
tASHtw NUT TO CASHEW   

FACTORIES 

544. SHRI G. GOPINATHAN NAIR : 
WUl the Minister of FOREIGN TRADE be 
pleased to state : 

(a) whelher the Cashew Corporation of 
Ind ia  has drawn up a list of cashew factories 
eligible to get imported cashewnut; 

(b) if so, the conditions of eligiblily 
stipulated; and 

(c) the names of such   factories in each 
State ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI 
A. C. GEORGE) : (a) to (c) The imported 
raw cashew nuts are presently being distri-
buted by the Cashew Corporation of India to 
the export-oriented industry on the basis of 
the lowest of the quantities calculated in 
relation to— 

best imports in 1968,   1969   and   
prorata for 1970 prior to canalisation; 

best   exports in 1968.  1969   and   
prorate for 1970 prior to   conalisations; 

processing capacity of the Unit. 
Annual quotas   were   fixed   for   all   
eligible processors exporters on the above 
basis. The number  of  eligible   allottees   is   
70.   Their names are as per list attached. 

STATEMENT 

Name of allottee 
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69. M/s. Peirce Lealie   India Ltd. 
70. „    Subraya Ar.antha Kamath & Sons. 

AGENCY TO MAINTAIN BUFFER 
STOCK OF RUEBER 

545. SHRI G. GOPINATHAN N4.1R : 
Will the Minister of FOREIGN TRADE be 
pleased to  state : 

(a) whetiier any decision has been taken 
by Government on the proposal of the Rubber 
Board for constituting an agency for keeping a 
buffer stock of rubber; and 

(b) if so, what are the details of the same ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI A. 
C. GEORGE) : (a) and (b) The Rubber Board 
has recently submitted a proposal for 
purchasing rubber from the market and 
keeping it as buffer stock. This is under 
examination. 

•(■[SETTING UP OF INSTITUTE OF 
TOURISM, BANGALORE 

546.  SHRl RAM SAHAI : 
MISS     SAROJ     PURSHOTTAM 

KHAPARDE: 

Will the Minister of TOURISM AND 
CIVIL AVIATION be pleased to state : 

(a) whether there is any proposal under 
Government's consideration to set up   an   All-
India   inst i tute    of   Tourism  at 

"I" |. ]  English Translation. 

 


